Written Answers to [15 MAY, 2012] Unstarred Questions 93
1 2 3 4 5 6
10 Himachal Pradesh
11 Jammu and Kashmir
12 Jharkhand
13 Kamataka 1 1
14 Kerala
15 Madhya Pradesh 1 1
16 Maharashtra 3 3
17 Manipur
18 Meghalaya
19 Mizoram
20 Orissa
21 Punjab
22 Rajasthan
23 Siklkim
24 Tamil Nadu 1 1
25 Tripura
26 Uttarakhand 1 3 4
27 Uttar Pradesh
28 West Bengal

ToTar - 9 13 22

Harmful effects of mercury emission

FORESTS be pleased to state:

(a)
(b
(c)

Ministry; and

(d)

4208, PROF. SAIF-UD-DIN 807 : Will the Minister of ENVIRONMENT AND

whether emissions of mercury 1s harmful to human life;
the level of mercury emissions in the country;

whether any reports of harmful effects of mercury are available with the

the steps taken by the Ministry by way of remedial action?
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THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATT JAYANTHI NATARATJAN) : (a) to (d) Mercury could be
harmful to human health depending on its chemical form, dose, duration and route of
exposure. Mercury is not included in the notified ambient air quality standards which
are monitored. Caustic soda manufacturing industries had been directed to switch over
from mercury cell to membrane cell technology. Mimistry of Environment and Forests
had constituted a Task Force to evolve a policy on “’Environmentally Sound
Management of mercury in Fluorescent Lamps”. A Technical Commuttee, constituted
by this Task Force, had prepared “Guidelines for Environmentally Sound Mercury
Management in Fluorescent Lamps Sector”. These guidelines prescribe the best
practices at various levels, such as at manufacturer’s level and include aspects relate
to mercury consumption, process technology, raw mercury distillation, on-site storage,
treatment, recy cling and disposal of mercury bearing wastes, mercury spill management.
The best practices at consumer’s level include handling of used/broken lamps, consumer
awareness pertaining to collection, transport, treatment and disposal of used fluorescent
lamps. Ministry of Environment and Forests and Central Pollution Control Board have
written to all the State Governments and Union Territories to encourage establishment
of recycling units so that the fused Compact Fluorescent Lamps (CFLs) and Fluorescent
Tube lights (FTLs) are properly collected and the mercury 1s recovered and recycled

scientifically and safely.
Deaths of tigers in different sanctuaries

14209, SHRI THAAWAR CHAND GEHLOT : Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a)  the number of tigers killed in different sanctuaries of the country, during

the last three years along with reasons therefor and the details thereof, sanctuary-wise;

(b)  the number of tigers died outside the sanctuaries during said period along
with reasons thereof, State-wise, year-wise; and

{c)  the steps taken so far, by Government to prevent the deaths of tigers?

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATT JAYANTHI NATARATAN) : (a) and (b) Details of tiger
mortality (due to natural and other causes / poaching) inside and outside Tiger Reserves

during the last three years, as reported by States are at Statement-I and 11 respectively.
(See below)

{¢)  Themilestone initiatives taken by the Government of India for protection

and conservation of tigers are at Statement-111.

T Original notice of the question was received in Hindi.



